49 Reference to Remarks
made by official
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REFERENCE TO REMARKS MADE
BY A GOVERNMENT OFFICIAL
WHILE INAUGURATING A TALK ON
TELEVISION ABOUT THE
WORKING OF GOVERNMENT
OFFICES
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Tlus is what 1 heard mysell an official
of the All India Radio to say

MR. DEPUTY CHAIRMAN: Are you
speaking on the Commissions of Inquiry'
(Amendment) Bill?

SHRI ABID ALLI: No, Sir. This is another
item and the Chairman has given me
permission to raise this item.

MR. DEPUTY CHAIRMAN: Yes, you
are right.

SHRI ABID ALI: The English version of
what | said in the beginning is that the
system of working of Government offices
has become such that no file would move
from one table to another unless beautiful
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while inaugurating talk 50
on Television

girls and liquor bottles are supplied. As
soon as | heard that sometime back, 1 wrote
to....

(Interruptions)

MR. DEPUTY CHAIRMAN: Order,
order.

SHRI ABID ALLI: | am one with the hon.
Member in condemning this. | don't say it
but it is AH India Radio. It is Indiraism that
is existing in this country and Government
offices have come to that extent that a
Government official himself had to say it. So.
Sir, as soon as | heard this, | wrote to the
hon. Minister. Shri Satya Narayan Sinha,
and then sent three reminders, and | am
mentioning here today that even after three
reminders he did not reply. And then |
requested the Chairman that this matter
should be mentioned here by me so that
Government may have an opportunii;. to tell
the people that this is not the system of
Government offices. Although | am in the
opposition | want a good system to prevail
and | want that Government offices should
not be maligned to that extent although there
are bad officers and dishonesty. So what has
ihe hon. Minister to say about this question?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPERTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL): Sir, becciuse | did
not have prior notice for this I am not
prepared to reply in detail, but I am aware
that the hon. Member wrote to the hon.
Minister on the subject, and | think a reply
has either been sent to him or is being sent to
him. The only thing that | can say at this
stage is that the hon. Member has quoted
something out of context totally. 1 am told
that in the feature that was going on there
was a long poem and as a pari of that this
aho was mentioned as a satire on somebody.
It was not as if it was being said as a feature
by itself, and therefore it will be worth my
hon. friend's while if he really quotes the
whole thing and does not tear out one or two
parts out of context.

SHRI ABID ALI: No, no. | am personally
aware of the fact. He has informa tion what
has been given to him, which is absolutely
wrong. Sir, the fact is that there was a talk,
about the working of Govern-
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[Shri Abid Ali] ment offices, on the
television. The Government official while
inaugurating the t"»lk said it, and generally
these are the exact words. This is not out of
context. This is the first sentence that was
mentioned while introducing the talk, and
the officer said this:
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I am as much definite about it as | am
talking here.

MR. DEPUTY CHAIRMAN: It was a
sort of satire as the non. Minister pointed
out.

SHRI ABID ALI: No, no, it is absolutely
wrong. The hon. Minister should kindly
hear. Sir, while introducing the talk the first
sentence was thi?;
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It was not a satire. It was  just while
lucing the talk. And I should mention here

that it is incorrect for the hon. Minster to say
that a reply has been s™nt tome.

MR. DEPUTY CHAIRMAN: Or is
being sent, the hon. Minister said.

SHRI ABID ALLI: It is being sent. And
that is a reply. So please, my request is that
he should tell the television officers firstly
that there have been so many irregularities,
and | have sent a large number of letters to
the Ministry about this.

MR. DEPUTY CHAIRMAN: That will
do. You have had your say.

SHRI ABID ALI: | am finishing. On the
television Kindly at least mention that this
was wrong and it was stupid for the officer
to have made such a mention,

MR. DEPUTY CHAIRMAN : Well, of
course | do not know what is the exact
position about the programme and | do not
have any comments to offer. B'Jt if hon.

——

Members are writing to hon. Ministers, it is
desirable that the hon. Ministers should
reply to the letters of the hon. Members in
time. If the contention of Mr. Abid Ali is
that he has sent three letters and he has not
received a reply then this is not a
satisfactory position and | hope, in future at
least hon. Ministers will extend this much
courtesy to the hon. Members by replying in
time.

The House stands adjourned till 2 -00
P.M.

The House then adjourned for
lunch at one of the clock.

The hors? reassembled after Imch at two of
the clock, The Vice-Chairnv.n (SHRI
AKBAR ALI KHAN) in the chair.

THE COMMISSIONS OF INQUIRY
(AMENDMENT) BILL, 1969

(Motion for reference to Joint Committee of
the House?.— contd.)

SHRI K. S. CHAVDA (Gujarat) : Sir, |
would like to draw your attention to the list
of Members of the Joint Committee. There
are 15 Members and out of fifteen only
eight are from the'Opposition and seven are
from the ruling Congress. My submission is
that instead of seven, only five should be
from the ruling Congress.

SHRI SUNDAR SINGH BHANDARI
(Rajasthan): It should be according to
strength.

SHRI K. S. CHAVDA: Yes, according to
the strength of the different political parties
in the House. So two more seats should be
given to the Opposition and out of the two
one should be to my party. Therefore this
list is not up-to-date. You Know after the
biennial election the strength of the ruling
Congress has gone down and keeping in
view that fact the list of Members of the
Joint Committee should be corrected
accordingly.

SHRI LOKANATH MISRA (Orissa) :
Mr. Om Mehta of the ruling party, who is
the Deputy Chief Whip has been extremely
responsive to any suggestion from the Op-
position. He is a Member of this House who
has been able to coordinate all sections of
the House in respect of Joint Select



